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Shn J. H. Patel: )

Shri Indrajit Gupta: Sir, 1 rise on Shri Madhu Limaye:
.a point of order, and 1 seek your pro- Shri Virendrakumar Shah:
tection for one thing. A little while shri Plloo Mody:
ago, when Mr, Joshi asked whether Shr{ Hukam Chand Kachwal:
the Minister would agree to place the Shri G. 8. Mishra:
agreement with the Bechtel Corpora- Shri Vishwa Nath Pandey:
tion on the Table of the House, [ Shri K. N. Pandey:

understood the Minister to say that he
has no objection but he has not got the
agreement with him or something like
that. May we have a clarification on
this. and will you kindly direct him
specifically to put that agreement on
the Table of the House, if nol just now,
within a day or two?

Shri Asoka Mehta: 1 said 1 must g0
to the office and get the copy. 1 have
not got it with me at this point of
time.

Mr. Bpesker: Next guestion.
Prices of Essential Commodities

*
*213. Shri D. N. Patodia:

Will the Minister of Finance be
pleased to gtate:

ta) whether it is a fact that there
hos been steady rise in the prices of
essentjal commodities during the last
three months;

fb) whether any survey in this
regard has been made recenty:

{c) whether there is any proposal o
make a survey once or twice a year
1o determine rise in the prices of
essential commoditics s0 as to devise
suitable messurex to check the rise;
and

(d) the details of the measures
taken at present to check rfise in
prices?

The Minister of State in the Miais-
try of Finance (Shri K. C. Pant): (a}
Prices of a number of food articles and
mil! cloth have shown a rise over the
threc months ended May 13, 1967, On
the other hang prices of kerosene,
handloom cloth, soap, drugy and medi-
cines, matches and tyres snd tubes,
have remained stable during the
period under review,

(b) and (). The price situstion is
kept under continuous review.
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(d) Measures taken to check the
rise in prices of essential commodities
include, among others, subsidy on
foodgrains, their large scale distribu-
tion through public channels, liberali-
sation of imports to augmen: domestic
supp’y as also to stimulate production,
expansion of the network of consumer
co-operatives, and opening of depart-
ment stores in major cities, Govern-
ment has also emphasised the need for
fiscal and monetary restraints so ag to
check the pressure of demand.

Shri D, N. Patodia: I feel that the
measures mentioned by the minister
are short-term measures and possibly
will not help to improve the situation
wvery much. 1 feel that we are caught
up in pricc wage spiral and whenever
there is price rise, we iry to cover up
the increase in expenditure by impos-
ing additional taxation. Therefore, to
provide an effective remedy to the
problem, will the Government be pre-
pared to examine to what extent it is
possible to reduce the expenditure by
at least Rs. 150 crores for which I be-
lieve there is definite scope und use
that reduction in expenditure to give
relief in taxation by which prices may
be kept down?

Shri K. C. Pant: We are taking short-
term as well gs long-term measures.
Among the long term measures that
have becen token are measures to ex-
pand agricultural and industrial pro-
duction, restraint on expenditure in
public and private scctors, to which
the hon. Member referred, checking
the rate of growth of population
through family planning. .....
(Laughter).

Shri Kanwar Lal Gupta: You can
adg starvation deaths also.

Shri K. C. Pant: I do not think there
is anything amusing about it if one
applies one's mind to it.

Mention may also be made of selec-
tive credit control over bank advances
sgainst foodgrains, edible oils, raw
cotton, etc., regulation of forward
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trading and issue of licences and anti-
hoarding orders,

Shri D. N. Patodin: In spite of all
this, DA is being increased. Food
price have gone up and there j5 provi-
sion for additional expenditure cven
in the budget. 1 believe all these
thingg will have a positive effect on
the prices. 1 want a reply to my ori-
ginal guestion whether specifica'ly
Government is prepared to consider a
reduction of expenditure to the ex-
tent of at least 150 crores and given
equivalent relief in taxation, by
which prices may be kept down?

The Deputy Prime Minister and
Minister of Finance (Shri Morarji
Desai): It is very easy for the hon,
Member to say, economise Rs, 150
crores in defence expenditure.

ghri D. N. Patodia: Not defence
expenditure; I mean overall expendi-
ture.

shri Morarji Desal: If Rs. 150 crores
arc to be economised, one has to go
into it thoroughly. We are going into
it. We are not setting any limit of
Rs. 150 crores or Rs. 200 crores. When
we begin to economise and retrench-
ment has to be made, hon. Members
come up against it. There is a calling
attention notice today about defence,
which is coming up. Then I will have
10 say what 1 have to say.

Shri Jyotirmoy Basu: In view of
the fact that prices of consumer goods
are rising mainly due to liberal grant
of overdrafts by commerciai banks,
will Government consider nationalis-
ing the banks; if so. may I know how
soon and if not the reasons therefor?

Shri Morarji Desai: The question of
liberal overdrafis is a matter which re-
quires examination. AN theze gques-
tions are being examined—how bank-
ing credit should be utflised, in what
way the banking institutions should be
managed, etc. All this is being dome
and I believe in the course of the next
three or four months, T will be able
to come to some spectfic conclusion,
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Shri Jyotirmoy Basu: 1 saked whe-

ther Government proposg to nation-
alise the banks and if not, the reasons
therefor.

Shri Morarji Desai: I am not bound
to give any reasons just now about it.
Until I come to specific conclusions, 1
am not going to say either way.

oft wrtex wat : Frad foii @ wrg
et FT g g ?

Shri Morarji Desal: We arg examin-
ing it and it will go on for three
or four months.

ghri D, C. Sharma. The short-term
and 'ong-term measures that the Min-
ister of State gave in his reply are
old. outmoded things,

An hon. Member: Just like you.

Shri D, C. Stwma: Do not talk like

that. Sir, we have foung that these
have been repeated like a mantram all

these years without yielding any re-
sults.

Shrimati
is this®® 10 be tolerated”?

Mr. Bpeaker: Shri SBharma is too
old.

:  Sir,

Shri D. C. Sharma: May I ask the
hon. Minister whether a very simple
thing which was suggested in this
House and e'sewhere for controlling
the prices. that each commodity should
have a price fixed and each shopkeep-
er should display on & blackboard the
price list of various commodities, s
going to be undertaken or not? If that
is not going to be dens, I think all
these measures will lead to the spiral-
ling of prices.

Shri P. Veakstasubbajah: Sir, Shri
D. C. Sharma is a respected ang vete-
ran Member of this House. I would
like the word®® used by the hon. Lady
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Member, to be expunged from the re-
cords.

Shrimati Lakshmikanthamma: 1 did
not say he is a **,

Mr, Speaker: Whatever it 13, it is
to be avoided. It is not parliamentary.
It is to be avoided particularly when it
is said sbout gn elderly Member.

Shrimati Lakshmikanthamma: Sir, I
have greater respect for Shri D. C.
Sharma than anybody else in this
House. He knowsg it too well.

Shri D. C. sharma: I never knew
that the word*®* was said about me.

Shrimatl Lakshmikanthamms. Sir,
since you want the word to be expun-
ged, I want to give an explanation,

Mr. Spenker: 1t is not necessary new,

Shrimati Lakshmikanthamma: To
say that such and such z person is a
*+ is wrong, bui the word ** is not
wrong.

Mr. Speaker: You arc perfectiy
right. You did not use it against
Shri D. C. Sharma but about 8hri
Sharma's characterism. There is no-
thing wrong. But it stands expunged
anyway. (Interruption).

Shri K. C. Pant: Sir, the hun, Mem-
ber took objection to my repeating old
remedies, but he has himsell repeated
an old suggestion. 1t wi'l be consider-
ed,

Shri D. C. Sharma: What is the ob-
jection to that suggestion? When we
say somcthing sensible to them they
say It is an old suggestion.

Dr. Ranen Bea: Sir, when the hon.
Minister was emumeraing the steps
taken by the Government to resist the
increase in the prices of essentla] com-
modities we were remindeg of the
fact that for the last 3 or 4 years the

**Expunged s ardered by the Chalr.
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same measures are being put across
this House to gshow that prices will be
frozen due to the introduction of these
measures. May I know whether it is
a fact that the Government did not
take sufficient courage or the Govern-
ment was not serious enough to con-
trol the prices and to check the pro-
fiteers who went amuck in this coun-
try and that is the reason why the
prices could not be checked and thn
prices could not be frozen and. if su,
may 1 know why did the Government
not take such steps to chock these
profiteers?

Shri K. C. Pant: The Government iz
taking all possible steps, but one of
the main factors of the rise in prices
thas been the sharp rise in the price of
food and one of the main reasons fur
that has been the two droughts we
had in the last two years. 1 do not
think it is correct to say that our mea-
sures have had no effect. Because of
the enlarged distribution of foodgrains
through our channels at least the vul-
nerable sections have been kept satis-
fied to some extent.

Shri S. M. Banerjee: Since the Gov-
ernment has miserably failed to check
the rise in prices of all essential com-
modities. including medicine, 1 would
like to know whether steps, other than
those which have alrcady been taken
and which have proved to be futile,
are being taken by the Government
and whether the Government i going
to support the price resistance move-
ment which has been launched
throughout the country by persons
who want to resist the price rise in-
stead of giving police protection to the
‘hoardery as is belng done now.

ki Morar]l Desal: Price risistance
movements, if they are legitimate and
not lapeing into gherase will certainly
be supported.
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S8hri Morarji Desai: This is not a
possible proposition,

LS CR U BPRECE o8 o
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TR AF AT § 1 WY ATHIC KIE Ay
Twr faeralt fawd 2w wgy w1
aF !

Shri K. C. Pant; It is quite true that
before the budget comes, in certain
commodities there is a tendency for
prices to rise but the Government does
take all possible measures to see that
the price rise does not exceed the rate
of taxes. Even now Covernment Is
making attempts by calling and having
talks with producers ete. to see that
the price rise is not inordinate in rela-
tion to the excise duties.

Shri R. Barua: In view of the critical
situation may I know whether Govern-
ment is thinking of freezing the prufits
and dearness allowance so that the
price rise may be checked in a3 more
effective way?

Shri K, C. Paat: Well, thig is a broad
question under the consideration ot
the Government. At the moment no-
thing specific can be said about jt.

Shri Swell: The Minister of State
just now stated that the main cause
contributing to the rise in prices
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is no demand in the market. I

they are aware of this fact that the
uncertain political climste in the
country and the acute labour problems
that are now taking the lhlpe of

shortage in production. If so,
steps do the Government propose o
take to put an end to this kind of
thingy so that people may use their
energy for production?

Shri Morarji Desai: Government will
carefully consider what steps are to be
taken and how effectively they can be
taken under the Constitution,

Shri Hems Barva: I remember our
hon. Finance Minister saying that on
no account the prices of commodities
will be allowed to rise.

Shri Morarjli Demaf: On account ol
excise duties.

but is shooting up to giddy heights. In
the face of that why is it that our Gov-
ernment have not taken certain very
strong measureg like havigg an Ordi-
nance against those the
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and the lJaw would not be passed with-
in lesg than six months. I have no doubt
about that. Then, I have not said that
all prices will not be aliowed s be in-
creased, Only for three categories I
said that, that is, about rayon, nylon
and aluminium. These are the
things about which I said that they
will have to absorb the excise duties
in their profits. That is what I have
said; 1 have not said about gther
things. Yet, I am trying ‘o see that
these prices are not increased and that
It they are increased, they are lowered,
1 shall be prepared to take whatever
step is al onc's disposal and that one
can take. ;if j1 is necessary to have a
law. we shall certainly bring a law
before the House.

Shri K, N. Pandey: Taking int>
consideration that in gpite of the pre-
cautionary measures taken *he ten-
dency of the pricea is towards rising.
does the Ministry think of fxing
prices for different commodities be-
yond which they will not be allowed
to rise?

Shri Morarjli Desui: It may be easy
to fix prices but it i not easy to get
things sold at those prices because It
concerns many many shopkeepers. 1t
will require some other kind of
method to look into that.

Shri Anbashagan: Will the hon. Min-

2
b

such State Governmenty In order o
stabilise the prices for the facility of
the poor clase people?
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Shyi Morarfl Demai: The Govern-
ments which want to bring down the
prices themsslves by giving subsidies
should do it from their own resources.
They cannot put that cost again on the
Government of India because if the
Government of india takes ap that cost
then the Government of India will
have to give these subsidies through-
out the country and I do not know
whether it wi'l be less than Rs. 1,000
crores.

Shri Sradhalr Supakar: The hon.
Minister talked about the vulnerable
section of the population. There Is
rationing in cities and other pluces.
The people who are residing outside
the cities and who are more vulner-
able than the people living in cities
suffer on account of their having to
pay higher prices for essential food-
grains. May 1 know what is the
remedy that the Government ia think-
ing of in this respect?

Shri K. C. Pant: Apart from the
ration shops, there are also fair price
shops in many of the rural areas and
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shrl Morarji Deeal: It is 5 suggestionr
for action.

Wt dar W @ o ARA X
w5y §

Mr. Speaker: There is no question of
giving a guarantee now in the Question.

Hour. During the Question Hour, the
practice is that no guarantee is given.

ot wwe ow quv: AT A W,
*ar qiq favarn faorr Awa & ?

Mr. Speaker: Anyway, he means
tha&t no guarantee can be given.

wh fedwe  wer :owT ETR
g% w3 IC Wy fawre fear ¢ fe Ay
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yeat #Y gfg w3 ¥ wENE gy ?
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o7t §, W fewrc fear g ?
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Sbri Piloo Mody: As far as 1 know,
there are three known methods of
bringing down prices. One is to im.
Prove production, the other is to jm-
Prove distribution and the third ir to
reduce indirect taxes on items »f com-
Jnon consumption. To this of :oures,
the Minister has just added another
-one, that is, to reduce the manufucture
of babies. I think, it can be Jeason-
-ably assumed that the Finance Minis.
ter i in the knowledge of these three
methods. I wou'd like to know from
the Finance Minister why it is so gif.
<cult for him to convince his colleagues
alzo on the same subject? And what
‘measures have been taken to improve
production? What has been done to
get rid of the wretched zonal system
which is impeding distribution and
what measures he is taking to reduce
Iindirect taxes? Finally, at what point
of time can we expect relief in this
regard?

Bhri Merar)i Desal: My hon, friend

does not know that babies are not
‘manufactured; they are born.

by the other friends in the opposition.
Shri Ranga: Your AFCC sccepted fit.

mwwm.mu&.m
scoept this. If 8] of us can come to an
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have said that a new agricultura!
strategy has also been placed before
the House. 1 am quite sure, if there
is no drought, the next wonscon wi'l
solve a lot of our difficulties. But if
that does not happen, God forbid, it
the monsoon is not helptul, then we
will have 40 take to many hard and
ruthless measures and [ hope my hon.
friend will be one of the persons who
will support those measures.

Shri Plloo Mody: We will co-operate
with you.

An hon. Member: He will have (o
eat less. Close down the Bhim Club.

Shri M. Y. Saleem: Is it not a fact
that most of the professional hoarders
are enjoying the patronage of certain
political parties and are receiving en-
couragement from them to cause rise
in ¢he prices of essential commodities
to defame the Government at the
Centre ang if so. what steps do Gov-
ernment propose to take againet guch
political parties?

Shri Morar)i Desai: No action can

be taken aguinst parties in a demo-
cracy.
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Mr. Speaker: The hon Member's
question will have 1o be translated in-
to English first and then the answer
will have to be given and then it will
have to be transidted and go on. There
is no time for ghat mow, and s0, ] am
not allowing the hon, Member now.

Stry Samar Guha: On a point of or-
der. Rule 37 (1) of the Rules of Pro-
and Conduct of Business in
Lok Sabha says:

%

same member shall be placed on
the list of questions for ora] ans-
wer on any one day....”



Shri Surendranath Dwivedy: May
I know whether it ig not a fact that
Qnother member of the staf, Mr.
Rakshi, was also sent to the rgilway
station to receive Congress MPs com=
ing for voting?

Dr. Ram Subhag Singh: It is not &

Shri Surendranath Dwivedy: Meay X
know whether any staff car wag sent
to the Palam airport to bring some
Members of the Congress Party for
Voting on the 8th May?

Dr. Ram Subhag Singh: That is »
White lie. That js not a fact.

Shyi Surendranath Dwivedy: What
is  black lie?





